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Government of Jammu & Kashmir
Department of Rural Development and Panchayati Raj
Civil Secretariat, Srinagar
Email 1D scevrdd T agmailcom Tel. No. 0191-2564763 (1), 0194-2506269 (S) website: jkpr.goy

Notification

Srinagar, the 27" of July, 2026

S.0; %ﬁ: In exercise of the powers conferred under sub-sections (2) and (3) of
section 6 of the Viksit Bharat-Guarantee for Rozgar and Ajecevika Mission (Gramin)
Act, 2025, the Lieutenant Governor of the Union Territory of Jammu & Kashmir is
pleased to notify the following periods as pause period (agriculture sowing & harvesting
period) in every Financial Year during which no work shall be commenced or executed
under the provisions of the said Act:

S. No. | l)l\l\lull Qrit‘ullu;c Activity - Period ]
! | Kharif Sowing o o +jb”i_;\'p_r_i-l_ 0 10" May
| 1 — Kharif lran:planlmgl{abl i 251 May to 10" June
Harvesting i
Kharif harv t‘blll‘l-t_’:i{_d_b_l Sowing | 26" September to 23" ()Llober N
o | ‘Rabi Harvesting T 15" April to 29" April -
| 2 i Jammu Kharif sowing ll’tll'lspl-:l;l_ll_n_g_ ] l"l June to _‘_U " Iuru.
1 _ éﬁﬁn]ﬂﬁﬁ.}w R.1h| Sm\mw NE ()Llﬂhk,l' to 13" November

Provided that the Government may execute such works during the aforesaid
pause periods as may be specifically permitted by the Government of India in terms of
section 7 of the Viksit Bharat -Guarantee for Rozgar and Ajeevika Mission (Gramin)
Act, 2025 in the public interest.

By order of the Lieutenant Governor.
Sd/-
(Mohammad Aijaz) IAS
Secretary to the Government

No. RDD-NRGA/113/2026-12 (7772759) Dated: 27-07-2026

Copy to the: -
1. Learned Advocate General. J&K.

2. All Financial Commissioners (Additional Chiel Secretaries).
3. Additional Chief Secretary to the Hon"ble Chief Minister.

4. Director General of Police, J&K.

5. All Principal Secretaries to the Government.

6. Principal Secretary to the Honble Licutenant Governor.



’ 7. Joint Secretary (JKI.) Ministry of Home Affairs. Government of India.

8. Joint Secretary (RE) Ministry of Rural Development. Government of India.

9. Chief Electoral Officer, J&K.

10. All Commissioners/Secretaries to the Government.

I'1. Chairperson, J&K Special Tribunal.

12. Director General, J&K. Insttute of Management. Public Administration and
Rural Development.

13. Divisional Commissioner, Jammu/Kashmir,

14. Principal Resident Commissioner, J&K Government. New Delhi

15. Director (RE). MoRD. Government of India.

16. All Deputy Commissioners.

17.All " Heads of  Department/Managing  Directors/PSUs/Autonomous
Bodies/Secretary. Advisory Boards.

18. Secretary. JKPSC/SSB/BoPLE.

19. Director Archives. Archeology and Muscums, J&K.

20. Director Information, J&K.

21.0SD to Honble Minister for Rural Development & Panchayati Raj.

22.Secretary, J&K Academy of Art, Culture and Languages.

23. General Manager, Government Press, Jammu/Srinagar.

24, Private Secretary to Advisor to the Hon’ble Chief Minister.

25. Private Secretary to the Chief Secretary.

26. Private Secretary to Commissioner/Secretary to the Government, GAD,

27. Private Secretary to Secretary to the Government. Department of RD & PR.

28. Government order/Stock file/Website.
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Wasedm Raja (JKAS)
détblitional Secretary to the Government
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